
THE GAUHATI HIGH COURT AT GUWAHIITI
|IHE HIGH CoUR] 0f ASSAr'r, NAGAl,Atio, MlzoRAH l 0 ARUMCIUJ- PRADtSfi)

IIOTIFI CATION
Dated: Guwahau. tlre 27fr of Iune, 2Ot3

HC.XJ-O7l2O22l278tRC: In supersession of eadier f{otification dated 18h luly,

2022, the Gauhati High Court has been pleased to issue the follotving ne$, guidelines

in conn€cton with the rnaintenance of records of arbitral proceedirqs:

'UnEss ottrerwise not retumed bY $€ Artitrator to the parties as

p€r tfie agre€d prccedure' ttre Arbitral Tribunal sftall r€tain the records of

the arbitration proceedings for a period of 1 (one) year, from tfie date the

signed copy of the Award is delivered to the partks'"

This Notification shall come rnto force with immediate effect.

By order,
sd,l_

APama Ajitsaria

R,EGISTRAR GENERAT

Memo No HC.Xr{r7l2022/279-302/RC dsted 27{6-2023

Copy to:

1. The Secrdary General, Supreme Court of India, New Ddhi.

2, Ttle L.R.-cum{ornmissiofler & Secr€tary to the Ga/t. of A€sam, Judicial

D@artment, Dispur, Guwahatj.

3. The Secretary to the Clovt. of Nagaland, Depargnent cf lustice and Law,

Kohima.

4. The Secretary to the C,ovt. of Mizoram, Law and Judklal Depaftment, Aizawl.

5. TiE Secretary to the Go/t. of Arunachal Pradesh, Law and ludicial

D@arfnent Itanagar.

6. The Registrar (Admin./Vig,/ludl./Estt- ) Gauhat High Court. Guwahati'

7. The Registrar-cum-Principal Secretary to Honble the Chief lustjce, Gauhati

High Court, Guwahati.
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8. The Reglstrar. Gauhati High Court, Kohima B€nch, Kohima/ Aizawl Bench.

Aizawt/ Itanagar Bench, Nahadagun.

(He is rqu6w b ciarlate this flotifrcation among all dre

Offien and Bar As%iations of his @nemd SbE)

v9 The DisUict aM Sessions Judge,

Bajali / Baksa / Barpeta / Eiswanath / Bongaigon / Cachar / Charaideo /

Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao / Goalpara /
fuaghat / Hailakandi / Hojai llortat / Kamrup (M) / Kamrup / Karimganj /
Karbi Anglong / Kokrajhar / Lakhimpur / Maiuli / Morigaon / Nagaon /
Nalbari / Sivasagar / Sonitpur / Sorth Salmara-Mankachar / finsukia /

Udalguri / West Karbi Anglong.

(ne/ l,re is rqu&d b citarlatc this tlotillation amongst

all the Ofrec and lhe br Asciations of his/her clistict)

10. The Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area,

Near 8al Bhawan, New Delhi - 110 002.

11. The OEirman, Bar Council of Assam, Nagaland, Mizoram, Arunachal Pradesh

and Sikkim, for the informaton of all the mernbers of the courrcil.

12. TtE Secretary General, Gauhati High Court 8ar Association, for the

infonrEtiofl of all the members of the Association.

13. The Secretary, All Assam Lawyers' Assciation., for the rnforrnation of all the

membeE of the Association.

14. The Secr€bry, Lawyers' Assocration, Guwahati. for the informatjon of all the

members of the Association.

15. The S€cretary, Advocates' Association, Guwahati, for the informaton of all

the membeE of the Association.

16. The Jcrnt Registrar, ( , Gauhati High Court, Guwahatr

17. Ttle Deputy Registrdr (--) Gauhati High Court, Guwahata.

18. The Libmrian-cum-Research officer, Gauhati High Court, Guwahati'

19. The Asstt. Registrar,

Guwahati.

Gauhati High Court,
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20. The Administrative Officer (Judicial),

Court, Guwahati.

Gauhati High

21. The Administrative officer, ludicial Academy, Assam.

(He is dircctd b pla@ tlre lvoa'ftation b*orc llre Honhle

Dir*tur)
22. The Project Manager, Gauhati High Court, Guwahati.

(He is dircLfu to upload the frotiftation in lhe webite of Ute

Gauhati High Court)

23- The Private S€cretary to Honlre Mr. / Mrs. Justice

Gauhau High Court, Guwahati, for the information of his/her

Lordship/Ladyship.

24. The C.A. to the Registrar General, Gauhati High CouG Guwahati.

tl 21 62s
REGISTRAR GENERAL
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